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HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

THURSDAY, THE SEVENTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J. SREENIVAS RAO

wRlT PETITION NO: 32090 OF 2016

Between:

Mohammed Gayasuddin, S/o lt/ohammed Afzaluddin, H.No.916-09, Ahmed Pura
Colony, Beside makka masjid, Nizamabad District, Telangana District.

.....PETITIONER

AND

1. State of Telangana, rep. by its Principal Secretary, Health and Medical,
Secretariat Buildings, Hyderabad.

2. The Sports Committee of Admissions, Represented by its chairrnan,
Hyderabad, Telangana.

3. Sports Authority of Telangana State, represented by its Managing Director, at
L B Stadium, Basheerbagh, Hyderabad.

4. Telangana State Sailing Association, represented by its Secretary, having
Office at No.38, Road No-2, Jubilee Hiils, Yousufguda, Hyderabad.

5. National Access Class Association of lndia,, represented by its Secretary
General, No.82,2nd Floor, Road No.7, Jubilee Hills, Hyderabad.

6. Kaloji Naryana Rao University of Health Sciences, represented by its
Registrar at Warangal, Warangal District.

7. The Yachting Association of lndia, represented by its President, having Office
at Room No.403, lV Floor, Chanakya Bhavan, Chanakyapuri, New Delhi.

.....RESPONDENTS

Petition Under Article 226 of the Constitution of lndia praying that in the

circumstances stated in the affidavit filed therewith, the High Court may be

pleased to issue an appropriate Writ or Order or Direction one in more particularly

in the nature of Writ of [\4andamus, declaring the action of 2nd and 3rd
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RespondentinsendingthepetitionersSportscertificatesforverificationtoTth

Respondentinsteadof4thRespondentor5hRespondent,asillegalandarbitrary

and consequently direct the 2nd and 3rd Respondent to get the potitioners sports

certificates verified/ authenticated by 4th or 5th Respondents, frlrthwith for the

purpose of petitioners admission under Sports quota into MBBS / BDS Courses

for the academ ic year 2016-17 into the 6th Respondent in the interest of justice.

l.A.NO:1 OF 2016 (WPMP.NO:39679 OF 2016)

Petition Under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition' the High Court may' be pleased to

directtheRespondentsNo.2&3togetthepetitionersprlrtscertificates
verified/authenticated by 4th or 5th Respondent, forthwith for the purpose of

securing admission by petitioner in MBBS/BDS Courses into (ith Respondent

University, under sports quota, for the academic year 2016'17 ' pending disposal

of the above writ Petition.

Counsel for the Petitioner : M/s PALEM LAKSHMI PRIYA

CounselfortheRespondentNo.l:SRIT.RAMESH,GPFORMEDICALHEALTH
AND FAMILY WELFARE

Counsel for the Respondent Nos.2 & 3 : SRI D'POGHAIAH

Counsel for the Respondent Nos.4 & 5 : SRI P'VIKRAM

Counsel forthe RespondentNo.6 : SRI A.PRABHAKAR RAO, SC FOR KALOJI

NARYANA RAO UNIVERSITY

Counsel for the ResPondent No.7 : -
The Court made the following ORDER
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THE HON'BLE THE CHIEF JUSTICE ALOK ARADHE

AND

THE HON'BLE SRI JUSTICE J.SREENWAS RAO

WRIT PETITION No.32O9O of 2016

ORDER: (Per the Hon'ble the Chief Justice Atok Arodhel

None for the petitioner.

Mr. Tandra Ramesh, learned Assistant Government

Pleader appears for respondent No. 1.

Mr. A. Prabhakar Rao, learned Standing Counsel for

Kaoloji Narayana Rao University of Health Sciences

appears for respondent No.6.

2. In this Writ Petition, the petitioner has prayed for the

following relief:

"For the reasons stated in the accompanying affidavit, it
is prayed that this Honble Court may be pleased to
issue an appropriate Writ or Order or Direction one in
more particularly in the nature of Writ of Mandamus,

declaring the action of 2"a and 3.d Respondent in sending

the petitioner's sports certificates for verihcation to 7th

Respondent instead of 4th Respondent or 5rh Respondent,

as illegal ald arbitrarlr ald consequently direct the 2"a

and 3.d Respondent to get the petitioners sports

certificates verilied/ authenticated by 4th or 5th

Respondents, forthwith for the purpose of petitioners

admission under Sports quota into MBBS/BDS Course
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for the academrc year 2016-17 into the 6th Respondent

in the interest ofjustice arl.d to pass such other order or

orders as this Hon'ble Court may deem fit and proper in

the circumstances of the case."

3. The learned Single Judge by an interim order dated

22.O9.2016 directed respondent No.6 to procesis the

application of the petitioner under Sports quota for

admission into MBBS/BDS Course for the academic yea-r

2016-t7.

4. In vielt of the aforesaid interim order as well as on

account of efflux of time, no further orders are required to

be passed in the Writ Petition.

5. Accordingly, the Writ Petition is disposed of.

Miscellaneous applications pending, if any, shall

stand closed However, there shallte no order as to costs. t .

sD/- N- StlHARl

/rrRUEcoPY// ^"'tJ:Hs]::: /
To

1. The Chairman Sports Committee of Admisslons' Hyderabad' Telangana'

2 The Manasins Director' "il1il;-'i#ii},'oi-i"r'nguh' 
state at L B Stadium'

. ?f,:L":::;8[ ?"t1""'": state sairins Association' havins orrice at No 38' Road

. t:iii:g::,-lUi:i:*'":*'5113'i333"'",'"n or rndia' Genera ' No 82' 2nd

' iffi;il;(o 7 Jubilee Hills Hvderabad " '

5. The Registrar xatoii r'laryalah"J u"'ll*'i"it1l of Health Sciences at Warangal'

. ry#ffi:liJ;t'iv:"htins Association of rndia, h€vins orrice at Roorn No 403, lV
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5,,Hi *"[ r?3il'lr.TJ+'i X^Ir"' ffi , Ly wE L F A R E, H i g h c o u rt ro r

" H""StlS'.'frilEffi"fiX'{itrflf3 8"'lt* KAL.JT NARYAN^' RAo

UNIVERSITY (OPUC)
s. 6n"-cCio MldFnLEirr LAKSHI/| PRIYA' Advocate (OPUC)

io o^" cc to sRl P VIKRAM, Advocate (oP99) .^
i; o;; ca to sRl D PocHAIAH, Advocate (oPUC)

12. Two CD CoPies
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HIGH COURT

DATED:1711012024

ORDER

WP.No.32090 of 2016

DISPOSING OF THE W.P

WITHOUT COSTS.
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